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Petition(s) for Special Leave to Appeal (Civil) No(s).39980/2012

JUSTICE G K. MATHUR ( RETD.) Petitioner(s)
VERSUS
COWM SSI ONER OF | NCOVE TAX, MEERUT & ANR Respondent (s)

(Wth prayer for interimrelief )

Date: 04/07/2013 This Petition was called on for hearing today.

For Petitioner(s)
M Pradeep Kumar Mat hur, Adv.
Ms. Laxm Arvind, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Respondents are pernitted to be served through the standing
counsel, as prayed by the Id. Counsel for the petitioner. Dasti allowed.
Necessary steps be taken.

Li st again on 13.8.2013.
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